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qs& TRagd i TSARE JAmad

e faeett, 29 TS, 2025

RT3, 3506(3T).—Fs 7T FLHTL, TSI TISTHTT AT T 1956 (1956 FT 48) (FSr& Ta# T8 TATq
I ATATAAH Tl AT 2) ¥ &7 3% o0l ST-GTT (1) BT T& RAT T TART Fd g0, g THTLTT T ST
& T o TSTeATE TsT % Frerare et § NH552G % .. 133 & f.71.133.439 % & -9 %
AT (FTEEuT/Uee et Jigd 2-A9/4-A &1 9T 3M1E), AT, e i TATAT 6 AT T
& forT ag qfer sratera g e wfera auia Ji=r sTeE= § T 797 2, UHT S0 7 379 e & oI ser
T HTTT FAT 2 |

Fre AT =t ST 3<% 9 # Baas g, 3 sAfaf=am &t amr 37 6t IT-am7 (1) F eI qarh
TSI % TorT UHT qiH 3 ITANT 92 OO0 § 7 ATIG=AT F T 6l 0 7 THA & & fa< o= T
AT TR T FHAT |

U STce ST JeTH STeETd, Aiq Save ATy, foemar & forfaq &7 7 seqa i Srustr
AT I ITF AT ATAF(AT T FATUI 3fT Fere TferT<y, sratradt 7 Aena =9 § 47 Bt fB3faes
AT GIXT T ST T SAAHL T AT THT STIRIAT il TS 6 TATG AT THT AT ST HL 6 TATq, IS
FTe I, TS qerm e Araea a9, el g AT a7 Il T STETd HY TRl T SAAGTd Hi7
TEHTT |

I SAferfeaw it &meT 3 T IT-LTRT (2) F AN Terw ArfersTer grer AT A wre ot srer sty
T |

5089 G1/2025 (1)
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T ATAFEAT o AT A ATAT G F L@ AT A 41 TEH THAHTEN 6 Ih FHA T H ITA
8 3T 3T fRaas At g Adreror T ST gdr ¢ |

ALIAT

TISTEATH 757 & ATaTare orer § NH552G & .. 133 & f6.#1.133.439 @ & s-@ve A # fou
ST ol ST AT HEAAT Tad AT =71 dlad H 1 Flers foar |

TS FT ATH: TSI St %7 91 AETETE

EATED qagur e || YR AT IR | gE A || 5w e I T AR

T (ST =) (FF)

1 2 3 4 5 6

drgeh T ATH. TIX
UEEIEICHE CHED
1 309 BEil EIREIRRL] 0.0016 (ZF7T ) 0.0016
2 310 BEil RIELIPE] 0.0077 (z%7X) 0.0077
3 390 AT Gkl 0.0323 (Z%7X) 0.0323
4 393 EL ELRIRE] 0.0052 (FFaT ) 0.0052
5 397 EEL ELRIRE] 0.0082 (FFa¥) 0.0082
6 398 AT T 0.0812 (FFaX) 0.0812
7 399 T e 0.073 (347 0.073
8 400 T e 0.1532 (FFa¥) 0.1532
9 401 AT e 0.1644 (FFaT) 0.1644
10 403 BEil FTTft ere 0.1088 (zF7X ) 0.1088
11 404 BEL EIRIRE) 0.9227 (FFaT) 0.9227
12 406 AT Gkl 0.2564 (ZF7T ) 0.2564
13 425/403 BEL EIRRIRPE] 0.0425 (Z%77 ) 0.0425
14 433/402 TR EIRUIRRE 0.0759 (F%F7T ) 0.0759
15 479/405 [GEl IO TIH 0.1277 (33X ) 0.1277
16 480/405 AT STt o 0.062 (FF47) 0.062
17 481/402 [GEll EIRMIRRE 0.3439 (%77 ) 0.3439
18 482/402 AT STt o 0.1367 (z%7¥) 0.1367
UEEIEICHEC]
19 237 BEil ST o 0.0798 (Z#7¥ ) 0.0798
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20 25 TR R 0.0462 (377 ) 0.0462
21 27 EEl IO ToH 0.0078 (377 ) 0.0078
22 379/237 EEl RIELIPET 0.0561 (347 ) 0.0561

Total 2.7933

[®T. |. NH-552G/Ujjain_Jhalawar/(3a)/3A/8]
g sHAE, FAaers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th July, 2025

S.0. 3506(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH552G in the
stretch of land from Km. 133 to Km. 133.439 in the district of JHALAWAR in the state of RAJASTHAN, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO (R), PIRAWA in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH552G in the stretch of land from Km.
133 to Km. 133.439 in the district of JHALAWAR in the state of RAJASTHAN.

State: RAJASTHAN District: JHALAWAR
SI. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Raipur

Village: Asondiya

1 309 Private barani pratham 0.0016 (Hectare ) 0.0016

2 310 Private Commercial 0.0077 (Hectare ) 0.0077

3 390 Government River 0.0323 (Hectare ) 0.0323
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4 393 Private Baaraani 0.0052 (Hectare ) 0.0052
Pratham
5 397 Private Baaraani 0.0082 (Hectare ) 0.0082
Pratham
6 398 Government raasta 0.0812 (Hectare ) 0.0812
7 399 Government Road 0.073 (Hectare ) 0.073
8 400 Government Road 0.1532 (Hectare ) 0.1532
9 401 Government Road 0.1644 (Hectare ) 0.1644
10 403 Private Baaraani 0.1088 (Hectare ) 0.1088
Pratham
11 404 Private Baaraani 0.9227 (Hectare ) 0.9227
Pratham
12 406 Government river 0.2564 (Hectare ) 0.2564
13 425/403 Private Baaraani 0.0425 (Hectare ) 0.0425
Pratham
14 433/402 Government  ||oaaraant 0.0759 (Hectare ) 0.0759
Pratham
15 479/405 Private Baaraani 0.1277 (Hectare ) 0.1277
Pratham
16 480/405 Government || 2araant 0.062 (Hectare ) 0.062
Pratham
17 481/402 Private Baaraani 0.3439 (Hectare ) 0.3439
Pratham
18 482/402 Government || 2araant 0.1367 (Hectare ) 0.1367
Pratham
Village: Chanwli
19 237 Private Baaraani 0.0798 (Hectare ) 0.0798
Pratham
20 25 Government Road 0.0462 (Hectare ) 0.0462
21 27 Private Baaraani 0.0078 (Hectare ) 0.0078
Pratham
22 379/237 Private commercial 0.0561 (Hectare ) 0.0561
Total 2.7933

[F. No. NH-552G/Ujjain_Jhalawar/(3a)/3A/8]

SHAIKH AMINKHAN, Director
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